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(c) what are the findings and 
recommendations of the Commission? 

The Minister of Industry (Sbrl 
Manubhai Shah): (a) to (c). The 
Tariff Commission has just completed 
its review of the cement industry and 
its report is now under examination 
of the Government. 

Import of Cotton 

3814. Shri P. C. Borooah: Will the 
Minister of Commerce and Industry 
be pleased to state: 

(a) whether some quota under P.L. 
480 programme for supply of U.S. 
Cotton lapsed on 1st July, 1961; and 

(b) if so, how much. and if not, 
how it was saved from lapsing? 

The Minister of Commerce (Shri 
Kanungo): (a) No, Sir 

(b) Full uti1;sation of the value of 
the Purchase Authorisation issued 
under the U.S. P.L.-480 programme has 
been ensured by the Textile Commis-
sioner by means of a SUitable licens-
ing procedure adopted by him. 

Indian Trade De1ecation to Iran 

3815. Shri P. C. Borooah: Will the 
Minister of Commerce and Industry 
be pleased to state: 

(a) whether it i.s a fact that an 
Indian Trade Delegation visited Iran 
recently to explore possibilities of im-
porting oil from that country on 
rupee-payment; and 

(b) if so, with what result? 

The Deputy Minister of Commerce 
aDd Industry (Sbrl Satish Chandra): 
(a) and (b). An Indian Trade Dele-
gation visited Iran during April, 1961 
for negotiating a Trade Agreement 
with that country. The possibility of 
importing oil from Iran on rupee-
payment basis was discussed in the 
COU1'5e of the negotiations, but since 
no agreement was reached on this 
subject, it was left out of the Trade 
Agreement concluded with Iran in 
May 1961. 

Rehabilitation in HailakaDdi District 
of Assam 

3816. Shri Aurobindo Ghosal: Will 
the Minister of Rehabilitation and 
Minority Mairs be pleased to state: 

(a) whether any refugees have· 
been rehabilitated in the Hailakandi 
district of Assam; and 

(b) if so, what is their number and 
how many of them have been rehabi-
litated with the help of the Rehabili-
tatiOn Ministry? 

The Minister of Rehabilitation and 
Minority Mairs (Shri Mehr Chand 
Khanna): (a) Yes. 

(b) 4,034 families have been given 
rehabilitation assistance under 
schemes approved by the Rehabili-
tatiOn Ministry. The total amount of 
loans disbursed upto February, 1961 
was Rs. 44,25,000. 
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Indian Aid Mission in Nepal 

3818. Shri Kalika Singh: Will the-
Prime Minister be pleased to state: 

(a) the achievements of the Indian 
Aid Mission in Nepal; 

(b) the personnel and composition 
of the Indian Aid Mission; and 

(c) the specific purpose for which' 
the Mission was constituted? 

The Prime MiniSter and Minister of 
Extemal Affairs (Shri Jawaharlal 
Nehru): (a) The Indian Aid Mission 
has been in Nepal for the last nine 




